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SHRI B. K. DASCHOWOHUB.Y: It 

arises out of part (b) of the question about 
indulging in anti-Indian activities. 

ConscrJptIou Work by NIIIIII Rebels 
to Replenllb their Flptlq 

Ranks 

·902. SRRI N. E. HORO: Will 
the Minister of EXTERNAL AFFAIRS be 
pleased to state : 

(a) whether the underground Nagas have 
again started conscriptIon work to replenish 
their fighting ranks; and 

(b) if so, the reaction of Government in 
this regard ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURl$NDRA PAL SINGH): (a) 
Government arc aware of the activities of 
the underground Napa to JCCl1Iit villqers 
forcibly to alllDWlt the., depleted strcnath. 
Their efforts arc, however, proving incrcas-
iqgly unsuccessful due to the non c»-
operation and resistanco of villagers and the 
vigilance of the State A~tration, Pl)licc 
and the Security Forces. ~ aDd le.rae, 
persons coming overground have not shown 
an inclination to rejoin the underground 
Nasa,. 

(b) Government have taken steps to 
counter the activities of the underllfollnd 
groups and provide protection tl) the 
villa,ers. Additional Polil:e posts have ~n 
established and patrollin, by the Security 
Forces continues. 

SHRI N. E. HORO: In view of the 
dangerous situation that is obtaining in the 
border a..- in the east, will the aovern-
_t open fn!9h tallm with the leadIrt of the 
N .... underground people.o that a"fMI1IlII-
nent solution could be fouM 1 

saRt SUR1:!N~RA PAL '~GH : 
This question has been dealt with a num~ 
of times in this House and the vlewpo~t 
of government has been expressed cleatly. 
So far as the NI\P question is concerned, 
the matter was settled in 1960 with the Naga 
leaders when 'we ~pied their 16 point pro-
'gramme. As regards other small matters 
which may be erupti~, from time to time, 
it is open to the Na,a people to approach 

their own government and settle these 
matters with them. 

SHRI N. E. HORO: Even thoush 
there is some kind of truce, there is a!moet 
a war situation in the eastern border area, 
which is very dangerous. In view of this 
overall Situation, will the government 
seriously think of findiOJ out a permanent 
solution by negotiating with the under-
around Naps ? 

SHRI SURBNDRA PAL SINGH: I 
do not know what further solution the hon. 
Member is referrinJ to. We reached a settle-
ment after ueaotiatiOJ with them in 1960. 
So far as the general overall situation in 
Nqaland is CODCCl'nod, it is returninJ to 
IIDIIIIalcy and the condltionl there are well 
UDCIer coDtroJ. So, I do not see any reason 
why the Govemmeet of India should 
open talks with the underaround people at 
all. 

settIq .. of u ~I c-.lssIoa 
of J ..... for Trial of Paldltaa Milieu, 

Autlullidel for GaIoclde 10 EaIt 
BengaJ 

+ 
·903. &HRI B. K. DASCHOWOaURY : 

SHRI M. M. JOSEPH: 

Will the Minister of EXTBRNAL 
AFFAIRS be pleased to state: 

(a) whether certain Members of British 
Parliament have suggested the IICtting up of 
an International Commission of jurists for 
tbe trial of East Pakistani Mjlitar)' authori-
tiCII for committing lCDocide and crimes 
&pinst humanity ; 

~) the urnes of countrit;S other tluon 
Britain which have eitner forwarded such-
like 8U8JCStions or have expressed their 
wi1lin~ to constitute such Commission; 
and 

(II) wbell!u Government of India are 
also in favour of this suggestion and If so, 
tbo .,,'" ta.koo bY·tJwn to propapte this 
lQ8PIIlilln? 

'mE MINISTER OF BXTJiIl.NAL 
AFFAIRS (SHM SWARAN SINGH): (a) 
A Me/llbet of the British Pu1iament has 
sUggeSted'the sel4iDa up of such a CoInml-
ssion. 
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(b) We have no information that any 

country has made a similar sugcation nor 
that any countries have been asked to 
express their willinaness to constitute such 
a Commission. 

(c) The suggestion is onc of several 
which might he considered at the appropri-
ate time. I 

SHRI B. K. DASCHOWDHURY : May 
I know from the hon. Minister, while the 
Government of I'ldia sends special emissa-
ries to various world capitals to appriac 
those leaders in the world to know about 
Bangia Dcsh situation, whether it was aJao 
one of the suggestions, at least to penlise 
those persons who arc perpetrating aenocide 
in Bangia Dcsh, to set up an International 
Commission of Jurists? I want to mow 
whether any attempt was mado by this 
Governmellt. 

SHRI SWARAN SINGH: This ques-
tion has been under consideration and we 
have had several contacts with various 
Governments to raise the qUCltion in appro-
priate U. N. forum. 

SHRI B. K. DASCHOWDHURY: My 
specific question was, while touring various 
world capitals, whether the hon. Minis'cr, 
as a special emissary of the Government of 
India, initiated this discussion. Now the 
hon. Minister says it will he done at the 
appropriate time in the U. N. forum. I 
would like to know from the hon. Minister, 
even while such a lugcstion came from 
several hon. Memhcn of the British House 
of Commons, whether it il not proper on the 
part of the Government at least to start the 
discussion right now before waiting for rais-
ing it at the U. N. forum. When will the 
appropriate time come ? 

SHRI SWARAN SINGH: I have tried 
to explain that merely one or two jurists or 
others coming forward and con.litutin, 
themselves is hardly good enough from the 
point of view of mobllisln, opinion and In 
trying to arrive at the correct facti. But 
unless it is raised in some appropriate U. N. 
fOl'um, it is not likely to yicl4 any fruitful 
result. For that, it is ncccuary that it should 
have governmental support. It II for tbis 
reasoo that we have been in touc:h with 
lCVeral GovernDlCnt&. 

~ ~ .. fWw: IRT fimr 1l''lf\" 
li~~fIfi~~ " it ~ 
~ ~ ~ t l1fit q1I' ~ ~1!iR: ~ 
w·w snf~ Alit t ? ~ ~ t Ai 
~ ~'t0 ~o V\'o it om. ~ ~ ~ 
~~ ~~ Ifi1: m, ffi 1l'rof ~ Jtt 
am: i w sw.r ~ ~r-l t q1I' ~ W 

W lIiTlr ~ t ? 

SHRI SW ARAN SINGH: I tried to 
explain on the day ""hen the BangIa Deah 
question was debated on t he Door of the 
House the stillS the Government is taIdns 
to mobilise ,ovemmental support in ralsma 
it in an appropriate form at the U. N. 
forum. 

SHRI S. M. BANERJEE; May I know 
from the hon. Minister whether it is a fact 
that the Membcn of the British Parliamellt 
who were here the other day have alao 
opposed and condemned the U. S. arms 
supply to Pakistan and, if so, what is the 
reaction or the U. S. Government and whe-
ther the reaction has chan,ed after the 
rafanatlon of the U.S. envoy in Delhi. .. 

MR. SPEAKER : How is it connected ? 

SHRI S. M. BANERJEE : This is about 
the genocide in East Pakistan by military 
authorities. They have condemned the KCDO-
cide in East Pakistan. They have said that 
U. S. arms .hould not be supplied ... 

MR. SPEAKER: You mean U. K. or 
USA? 

SHRI. S. M. BANERJEE: The Mcmhcn 
of the lIritish Parliament havo condcnmed 
it. Tiley have condemned the US lupply of 
arms to PakiItID. 

MR. SPEAKER : This relat .. to lOme 
of the. Members of. the British Parliameat. 
How could the Minister know &bodt their 
Government's reaction. 

SHRI S. M. BANERJEE: Tlielcader 
of the Delegation, Mr. Bottomley, saw the 
Minister, the Prime Minister, everyone. One 
of the ,uBlcstions made by the Br itish 
Parliament was that arms lupply by U$A 
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to Pakistan should stop. I also want to 
know whether he has seen a press report 
that the U. S. Ambassador haa threatened 
to resign. W hat is the truth about it ? 

MR. SPEAKER : Don't include so 
many thinp in one question. This is a 
question whether the Members of the 
Britlsh Parliament have sUllested etc etc. 

SHRI S. M. BANERJEE : I shall accept 
whatever you say. 

MR. SPEAKER: Kindly ask a question 
which is relevan t. 

is : 
SHRI S. M. BANERJEE: The question 

"Whether certain Members of British 
Parliament have sugcated the setting 
up of an International Commission of 
jurists for the trial of East Pakistani 
Military authorities ... " 

for genocide in East Pakistan and t he next 
question is : 

.. tho names of coun tries other than 
Britain which have either forwarded 
such-like slIIIlestions Dr have expressed 
their willingness to constitute such 
Commission ... 

My question is : Whether other countries 
including the United States of America have 
suuested setting up of an International 
commission of jurists and, if not, whether 
they will change their attitude after seeing 
the suggestion made by the British MP. 

MR. SPEAKER: Now, he i, 00 the 
right question. 

SHRI SWARAN SINGH: I cannot 
foresee what is going to be the attitude of 
the United States~ We are jn tduch on' this 
question with .. (Interruptions) > '1',,' 

SHRI S, M. BANERJEE :' It is:reported 
in Ule Press; S~. that the US Ambassador 
iD India has resigned over this matler. 

SHRI SW ARAN SINGH : I have not 
aot any confirmation of the press report 
that appeared that tbeUS AmbuAdor hes 
threatened to resian. 

'Ii P" 'IR ~: !flIT ~~ 
IIiT ~ ~'lft ~~ it ~ ~ ~~ ~ 
sm: 'fliT t fijr~ if (U~ it; R~~ 1i'!ft if 
~ m-!fi~ ~ fit; IfTfif;~R if ~~ W 
~~ ~!fiT \ilTW~~~T ~ 
\ilTlftJT IlI'R \ilT lit atmlilliffi' ~Ift ij'f 

~ srm: ~ W!fiHfR!fiT ~1lJ{IT a'it I 

ffi ~H IIiT ~ 'fliT ~ ? 

Sewage problem created due to 
Malti-Storeyed Buildings 

ID the CapItal 

*90S. SHRI N. S. BISHT: Will the 
Minister of HEALTH AND FAMILY 
PLANNING be pleased to state : 

(a) whether many multi-storeyed build-
ings that have come up of late in the 
Connaught Place complex and along the 
Bara Khamba Road and Kasturba Gandhi 

. Marg have created sewage problem in 'the 
capiial; 

(b) whether the New Delhi Municipal 
COmmittee . has su bmitted any scheme to 
Government for approval for solviDg this 
probl~m; and 

(c) if so, the time by which the scheme 
is likely to be implemented ? 

THill MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SHRI D. P. CHATTOPADH-
YAY A) : (a) to (c). Noecwage 'problem 
has been created 'by the multl •• torcyed 
buildings that have come up in the 
Connaullbt Place complex as the existing 
main sewer .. serving the.area is caPlible of 
takipg a. lot of additiqnaI d;.;charsc .. The 
existing Iinc, however" may Dot ,be able to 
meet the requirement v.hcn tile entire area 
is fully re-developed according to the .Master 
Plan. The New Delhi Municipal Committee 
has therefore, prepared a scheme for a~g­
menting tho sewer lines, estimated to cost 
about Rs. 17.S l8klls, and sent to· Delhi 
Administration for approval. The scheme is 
likely to be completed before the end'!IOf the 
Foul1h Five Year Plan. 




